Regarding the incidents of political murders in Bihar.
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MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions)™
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SHRI ANIL BASU (ARAMBAGH): Sir, this should not be permitted. This is against the Rules of Business of the
House....(Interruptions)
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SHRI ANIL BASU : Sir, this is not good for the House. Raising such issues in the House is only to create turmoil in
the House. Is it permitted to raise such matters under the Rules of Business of the House?...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Anil Basu, he has given a notice to raise the matter regarding political murders in
Bihar and that is what he is mentioning.



...(Interruptions)
MR. DEPUTY-SPEAKER : Shri Anil Basu, please take your seat.
...(Interruptions)
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MR. DEPUTY-SPEAKER : Shri Ashok Pradhan, let me regulate the House.
...(Interruptions)
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MR. DEPUTY-SPEAKER : Shri Prabhunath Singh, law and order is a State subject. You cannot raise it here.
...(Interruptions)
MR. DEPUTY-SPEAKER : Let us not waste the time of the House.
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MR. DEPUTY-SPEAKER : Shri Anil Basu, please resume your seat.



SHRI ANIL BASU : Sir, all State subjects are coming up here.
MR. DEPUTY-SPEAKER : | have not allowed. You resume your seat.
...(Interruptions)

SHRI ANIL BASU : Sir, because they are the allies of the B.J.P., all State matters are allowed to be raised here
which is denigrating the prestige of the House. ...(Interruptions)
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MR. DEPUTY-SPEAKER : Mr. Minister, do you want to react to it?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, | only want to say that today there are many issues which are raised about the killings of
political leaders in different States. In just about an hour from now, we are discussing the Demands for Grants of
the Ministry of Home Affairs. The hon. Minister of Home Affairs himself will come to the House. | would request the
hon. Members to raise these issues in front of the hon. Minister of Home Affairs so that he can answer all these
things. Let us keep some other subjects for the Zero hour.



